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3248- SHRl NAWAL KISHORE 
RAI : 

SHRI RAM TAHAL 
CHOUDHARY : 

Will the Minister of HUMAN RE- 
SOURCE DEVELOPMENT be 
pleased ro state : 

( a )  whether the Government pro- 
post to open an 11T and a Pol>- 
technic at Ranchi and Sitamarhi In 
Bhr to remove the educational and 
scientific backwardness: 

(b) whether tbe Government has 
conducted any survey in this regard; 

(c) if so, thc dctiiils theru~f and 
the expenditure likely to be ~ncurrcd 
in this regard; and 

(d) if not. the reasons therefor? 

THE MIPJISTER OF HUMAS 
RESOURCE DEVELOPMENT 
(SHRI ARJUK SlNGH) : (a)  Lo 
(d) There is no proposal to xt up 
any TIT in Bihaf. 
Tbe State Government of Bihar 

has wt proposed starting of any ncw 
polytechnic eithcr at Ranchi or Sita- 
marhi. Polytechnics are established 

by the respective State Governments/ 
Union Territories talung into account 
various factors such as manpower 
requirement, development of merghg 
areas, demand etc. 

3250. SHRI RAM KAPSE : Will 
the hiinister of HEALTH AND 
FAMILY WELFARE be pleased to 
state : 

(a )  whether tbe National Inte- 
grated Medical Association, Bombay 
has sent a representation to the Union 
Govcrnmcnt ; 

(b) if so, the details of the dt- 
mands of the Association; 

( c )  the a c h n  lalren by tbc 
Govcrnmcnt on the ckmandg of tbe 
Assnciation ? 

THE MINISTER OF STATE iN 
THE MINISTRY OF HEALTH AM) 
FAMfLY WELFARE (SHRIMATI 
D. K. THARADEVI SIDDHA- 
RTHA) : ( a )  Yes, Sir. 

(b)  and (c) The demands of 
National Integrated Medical A560- 
ciation and the action takcn by the 
Government thereon arc given in the 
attached statement. 

STATEMENT 
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2 .Imcndmmt to thc Medial Tcr- 
rcicalion or Regnancy Ad, 197 1. 

6 I{~~t~l;niriwi of Inkpatcd M ~ I -  
~ a l  I n u t ~ l i o w r s  utdcr k i l t .  Motor 
Vehick (Amendment, ,+t. 198s 
for issuing 6#m cert~bXlrs lo  
Driwn & Condwrors. 

Acriun taken by (iovanmcn! 

The Government of India have takca with thc 
State Governments C.T. Admn. for elkiting tbeir 
wggations together with supporting jmtificotcoa for 
amendmmt of the Mdcal  Termination of P r e w  
4a. Rules and Regulations so as to process l k m  in 
a consolidakd manacr. 
The Medical Council of lndia which regulates educa- 
t!on wd practice in Modern Mcdicine i s  not io favour 
of introducing Indian Medicine, in the syllabus of 
Modern Mediik including mixing up of r k  Sys- 
tcms. The M e d a l  Council does not mxgak 
Integrated Medical qualihcalion lor the pltpolc of 
the Indian Medical Council Ad, 1956. 
The present p d l c y  of Gmt. of lndia is to irutiate 
cwganiud mcasyrs lo  enabk each of lhesr various 
systems of mcdsinc and health care to dev&p in 
.acct>rdarr'e with its pnias. 
There is no sjstern ui somulialion with an) partirtcular 
psfociat ion for noniinat bn of manben to the Central 
Counc~l for Rrxarch m Ajuncda and SdJh. How- 
cwr. Schuiars, hpN an: a s m a x d  with the CCRAS 
irrc5pa%v* of thetr alhlhtion to v;lriortp sajcliPs, 
;~swliations. 

CVllldrra Rrk, ldir Gait Childrcii to plq'  appearing iu tile 
Hi~~Ji :s iv t i  l'imes datcd July 20. 1991 

325 1 .  SHRL DATTATRAi'A rcgarbng i l l  maiotenance of Children's 
BANDARU : Park. India Gate; 

( d ) thc stcps tnkcn by the Govern- 
s~ VLRENDRA 'INGH' m n t  to mprove ~hc maintea- 

Will the Minister of URBAN DE- tht. park ? v ~ L o p h ~ w  be pkard to sDte : THE MINISTER OF STATE &J 

(h) whothor atk&n d t b ~  TIiE MINISTRY OF URBAN DE- 
CWmm Lirr. drawn to ?hc VELOPMENT (SHRI M. ARUNA- 
news item captimd 'uQ M y  Park for CHALAM) :(a) Yes, Sir. 
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